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| Bonds. Iehenturs and

Hujendra

years. bolonging to

depemd.is:

Kumar

Details ol movable assets

(Asscis in |n-|nt name indicating th extent of _]ulm ownership will also have to be given)

Sell

Cash
Depuuh in Ilan_lvi;.__-
Finanvial Institutions
And MNon-Hanking
Financ il companies

shares m companies

‘Other lmancial
institutionns, NSS, I'ostal
savings, LIC policies,
ete

Motor v ihicles (details |
of maky, vic.)

Rs. 21560

Saving Afc (381 - |
Widhan Sabha)
Rs 151623/

Saving A/c (SBI -

Maotliharl Branch)

Rs. 607/
MIL

NSC — Rs.
20000/-
LIC - Rs. 7550 /-

Scorpio— 1
Alte Car — 1
Bike -1

Jewellvey (pive details
of weiphi wnil value)

Other assels, such as
values ol
claims inicrests

Gold -100 gms
Rs. 30300)/-
FPesio T

* Dairy Farm -
Live Stock
Shed etc - Rs.

Son/danphtorswife  of

618250/

“Note:-

MLA 1%, tHarshidhi } give lerein below the details of
asset ciownovable, movable, bank  balance. elc) of my self, my spouse and

Year- 2016-2017
Shiv. Nandan Ram aged 44
service and  presently  working  as
the

Spouse Dependant- | Dependant- | Depedant.
| Name(S) 1 Name 2 Name Ete.Namy
Rs. TO87 NIL NIL NIL
saving Ajc (india | NIL NIL NIL
Bank - Motihari)
Iis. 16941/-
" NIL NIL NIL TNIL
N NIL TNIL NIL
NI | NIL NIL NIL
Gold -300 gims NIL NIL NIL
Rs. 81000/~
Silver — 200
gims
L Rs S00Of ) . ;
NIL NIL NIL NIL

Value of Bonds / shares/ Debentures as per the latest market valug in stock Exchange in

respect of li-ted companies and as per books in the case of non listed companies should be given.

b



Deperilent here means a person substaniially depedent on the income of the employee.

B. ﬂg@_ur Immovable assets
[Mote: properiivs in joint ownership indicating the extent of joint ownership will also have to be indicated]

Sr. Descripitiun Self Spouse Name(S) Dependant- | Depedant- | Dependant-
No. 1 Name 1 Name 3 Etc.Name
() | Agricvliaral Land | ThanaNo. 179, | NIL NIL NIL NIL
=Locatimis) Anchal -
“Survey mumber(s) Turkoulia
=Extent (' Tutal | Acre— Rs.
MERSUrcment) | 3, (o0, OWDDY -
“Curreni market value
(i) | Non-Apricultural Land | Thana No. 179, | NIL "NIL NIL NIL
~Locatinn{s) Mauja —
=Survey number(s) Mathurapur
-Extent i Lital 1560 Sq.fi. -
mensuremeni) Rs. 11,30,000/-
=Current market value
(iiid Building (¢ wmmercial Chota N MIL MIL MIL
and residentianl) |Bariyarpur , |
~Locativmis) Motihari |
~Surviy loor number{s) 720 sq. ft.
=Extent 1 Fistal
mcasure ey Rs. 15,00,000/-
~Curreni market value
{iv) | Houses’ \pariments, ete, Budha Colnﬁ:ﬁ,‘ NI MNIL NIL NIL
~Locationis) , Motihari
-Survey ‘duor number{s) 2000 sq.ﬂ. - Rs.
~Extent i Fodul 24,000,000/~
MEASUrTicnl)
~Curreml market value J
v) Others {such as interest in | NIL JNIL NIL NIL NIL
Properiyh L PO [F— R
(2) 1 give hervin bolow the details of my liabilities/ overdues to public financial institutions and

governmen| duces:-



[Mote: Please pive scparate details for each item]

Sr. | Description Name & address of Bank Amount outstanding as
No. /Financial Institutions(s) ] P R
= : 2 /Department(s)
{a) | (i) Loans I'rom Banks Cattle Farming Loan — Bs.1.97.779.00
([ Anusuchit Jati Sahkarita Bank ,
Motihari )
Alto Car Loan (SBI , Motihari | Rs. 1,94,263/-
| | ADB)
(ii) Loans irom linancial institutions | NIL. - NIL
(iii) Government Dues: MIL. MIL
(a) Dues 10 departments dealing with
governmenl accommodation =
(b) Dues 1o departments dealing with NIL NIL
| supply of water )
() dues to departments dealing with NIL NIL
supply clectricity ~ :
(d) dues to departments dealing with NIL NIL
telephones g = —
(e} dues tv departments dealing with NIL NIL
governmeni transport (including
aireralt and helicopters) |
(f) Other dues, if any NIL NIL
(i) Inconn 1y including surcharge Income Tax - Rs. 53123/~ MNIL
|Also indiviie the assessment year up to | Assessment Year- (File up to
which inceme 'ax returned field. Give 2016-17) PAN No.-
| also Permisnvnl Account Number (PAN)] | BDKPKE296A -
(ii) Wealth T'ax |Also indicate the NWIL NIL
assessment vear up to which wealth Tax
return filed. | =
(iii} Sales 1y |Only in case of NIL NIL
proprietary husiness|
(iv) Properiy Tax NIL NIL

QST




C. Personal Detail

GPF/CPF/PRAN NO - |

Gender :- M (M/F)

Date of Birth : | v8/0z/1972 |
Class/Group | | (a/B/C)
Cadre :- |

(Full name e.g. B.A.C.Bihar
Administrative Service,
B.5.5. Bihar Secretariul service etc.)

Home District ;- | EAST CHAMPARAN |

[ hereby declire that the above details are true to the best of my knowledge and belief,

Mame of Employee - Rajendra Kumar
i'lace: Patna Designation — MLA (13, Harshidhi)

| hate:-29/03/2017 Department - Bihar Legislative Assembly, Patna

Note:  Please sign cich page of the declaration. Asset declaration from must be in A4 size white paper
with computer typed (single side) in prescribed formar,
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